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Mr. P.N.Jati, ccuncel for the applicant
Mr. P.N.pahjumagtcnl, SDE (Legel) eppesred cn behalf

of respondent Department.

. The learned ccunsel :for the ”apélicant
seeke to withdraw this OA. S
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In view of the submisfidns mede before

35/

S.K. AGARWAL)
Judl .Membey

- us, we Gispose cf this OA as withdrewn.
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(N.P.NAWANT)
Adm. Member
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